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:'l'HE BBPUTY MINISCP.R IN THE 
~ ~S't~  0, ,RAIJ..WAYS AND ,IN 
Tl-!£' DEP ARTl\1EN'f uF PARLIA .. 
MENTARY AFFAIRS (SHRI MAL-
LIKARJUN): (a) As. a· resutt of the 
preventive measures taken by the 
Police ,and the Eastern' Rallwa.y un-
authorised transport· of coal by passen-
ger vains in Andal-$f;linthia. s~tion 

has been checked. However, efforts 
made inthts cOnnection by any volun-
tary oraginsations are nOt known to 
Railway administrations. 

(b) .and (c) -~ass ng r trains running 
in Andal-Sainthia section are being 
jOintly escorted by Government Rail-
a oli~  and. Railway . Protection 
Force personnel. Anti-ticketless check-
ing drives are being conducted in the 
aection fTom time to time. 

-A a a il~t  of ~tional r ~ts 
. and Black-Ma,rketiDg on Trucks .• 

-8455. SH'Rr S. B. SIDNAL: Will the 
Minister of SHIPPING AND TRANS-
PORT be pleased to state: 

(a,) whether it is a fact that non-
availability of national pe'rmits to all 
vehicles and la~ - ar ting on trucks 
are providing constraints in the deve-
lopment of trarisporation in the CO'..lU-
try; and 

(b) if so, the action proposed to be 
undertaken by Government thereon? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SHIPPING AND 
TRANSPORT (SHRI BUTA SINGH): 
(a) and. (b) The object underling the 
introdudtion of the National permit 
and Zonal Permit Scheme is to give a 
fillip ~ i lt r~Stat  movement of 
goods by raid transport. Goods vehi-
cles engaged On intra-State operations 
. do not require National Permit! 
Zonal Permits. 

Because 'Gf production . constr-Bints 
there . is cOnliderable amount of UD-

satisfted' deD'land !O'l' . commel'cial veh.i-. 
eles in the cOlintry. With a vieW t'o 
eliminating black .. marketing the lrm-
istry of inclustry, has, in exercise of 
the pow,ersOi conferred by Sectlon 18(g) 
of the Industries (Development - &. 
Regulation) Act, 1951, prohibited the 
sale, purchase Or transfer of new 
conunercia1. vehides within 2 yearS of" 
the initial purchase from 9th A ri1~ 

1981. Simultaneously, as a result of 
various measures taken by the Indus-
try Ministry, the production of com-
mercial vehicle chassis is being stop-
ped up. 

Motibagh Railway COIODy 

8456. SHRI R. K. MHALGI: Will 
the Minister of RAILWAYS be pleas-
ed to state; 

(a) whether it is a fact that Gov-
ernment have received a representa-
tion dated 4th March 1981 from the 
Field Wo"rkers Family Welfare Cen-
tral Railway Hospital, Nagpur regard-
ing the plight oi Motibagh Railway 
Colony and Ajani Health Unit; and 

(b) if so, the details thereof and 
the action taken thereon? 

THE. DEPUTY MINISTER IN THE' 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIA-
MENTARY AFFAIRS (SHRI MALLI-. 
KARJUN) : (a) No. 

(b) Does not arise. 
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